INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF 'A' BENCH
FOR- 11-MAY-2026(MONDAY)
Meeting No: 2640 692 5076 Password: 123456
Before S/Shri R. K. Panda, Hon'ble VP & Shri Vinay Bhamore, Hon'ble JM.

Srl| Type | Num | Code |Year |Assessee AY.

-1 | ITA | 2008 | PUN | 2024 |[A] GOTIRAM PANDURANG FULSUNDAR 2011-12 | e-file
~-2 | ITA | 2142 | PUN | 2024 |[A] GOTIRAM PANDURANG FULSUNDAR 2011-12 | e-file
—~? ITA | 2201 | PUN | 2024 |[D] SHREE ANAND VIDYA PRASARAK MANDAL 2016-17 | e-file
——4 | ITA | 579 | PUN | 2025 |[A] DADASAHEB JAYWANTA MADAKE 2020-21

5 | ITA | 580 | PUN | 2025 |[A] DADASAHEB JAYWANTA MADAKE 2021-22

-6 | ITA | 809 | PUN | 2025 |[A] ARIF AQUEEL SHAIKH 2013-14 | e-file
~7 | ITA | 826 | PUN | 2025 |[A] LEO EDUCATION SOCIETY 2022-23 | e-file
-8 | ITA | 852 | PUN | 2025 |[A] SHRI BABUSHA SHARNAPPA KASBE 2014-15

49 | ITA | 853 | PUN | 2025 |[A] SHRI BABUSHA SHARNAPPA KASBE 2015-16
— 10 | ITA | 854 | PUN | 2025 |[A] SHRI BABUSUSHA SHARNAPPA KASBE 2013-14

— 11 | ITA | 1604 | PUN | 2025 [[A] DASHRATH GHARAT 2015-16 | e-file
12 | ITA | 1915 | PUN | 2025 |[AIDNYANDEEP BHAUDDESHIY SEVABHAVI SNSTH 2025-26
—i-13 | ITA | 2754 | PUN | 2025 |[A] ARUN NAMDEV KENI 2014-15 | e-file
--14 | ITA | 2959 | PUN | 2025 |[A] SHRI GANESH GHISULAL SOUNGAR 2015-16

~ 15| ITA | 3153 | PUN | 2025 |[A] GOKHALE SABADE ASSOCIATES 2015-16 | e-file
=16 | ITA | 3315 | PUN | 2025 |[A] BIJI JOHNSON 2015-16 | e-file
17 | ITA | 3316 | PUN | 2025 |[A] BITI JOHNSON 2016-17 | e-file
118 | ITA 13320 | PUN | 2025 |[A] KARMYOGI SHANKARRAOJI PATIL SSKLTD 2023-24

—-19 | ITA | 171 | PUN | 2026 |[A] BABAI KRUSHANA GHULE 2013-14

20| ITA | 177 | PUN | 2026 |[A] GATANAN CHINTAMAN VAIDYA 2016-17 ,
—+=21 | ITA | 183 | PUN | 2026 |[A] CHITRA PRASHANT METE 2018-19 | e-file
|22 | ITA | 187 | PUN | 2026 |[D] BHUDAR GAD NAGARI SAHAKARI PAT 2016-17

' SANSTA LTD e-file i |
23| ITA | 191 | PUN | 2026 |[A] BHIL EMPLOYEES WELFARE FUND NO 9 2015-16 | e-file
—+24 | ITA | 193 | PUN | 2026 |[A] ATMARAM LADKU PATIL 2018-19 | e-file
25| ITA | 197 | PUN | 2026 |[A] ELAHI DAUD SHAIKH 2018-19

26 | ITA | 199 | PUN | 2026 |[A] CHITALI BOTTLING LIMITED 2018-19

27| ITA | 202 | PUN | 2026 |[A] LAXMAN BABARAO KALE 2014-15




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF 'A" BENCH
FOR 12-MAY-2026(TUESDAY)

Meeting No: 2640 692 5076 Password: 123456
Before S/Shri R. K. Panda, Hon'ble VP & Shri Vinay Bhamore, Hon'ble JM.

Srl| Type | Num | Code |Year |Assessee AY.
1] 17A | 1732 | PUN | 2018 |[A] ASHWINI SAHKARI RUNGNALAYA ANI 2013-14
SANSHODHAN KENDRA NIYAMIT
2 | 1TA | 1865 | PUN | 2024 |[A] ASHWINI SHAKARI RUGNALAYA ANL 2016-17
T SANSHIDHAN KENDRA NIYAMIT
| 3| 1TA | 1866 | PUN | 2024 |[A] ASHWINI SHAKART RIGNALAYA ANL 2017-18
SANSHODHAN KENDRA NIYAMIT
. 4 | ITA | 1867 | PUN | 2024 |[A] ASHWINI SHAKARI RUGNALAYA ANI 2018-19
’”_ SANSHODHAN KENDRA NIYAMIT
|5 | ITA | 197 | PUN | 2025 |[D] GOVIND GHANSHYAMDAS GOYAL 2016 | e-file
-—6 | ITA | 697 | PUN | 2025 |[A] GOKUL FOUNDATION 2024-2b | e-file
=7 | ITA | 704 | PUN | 2025 |[A] GOKUL FOUNDATION 2024-25 | E-FILE
—+8 | ITA | 2111 | PUN | 2025 |[D] TAYSHREE SANJAY MANBHAY 2018-19 | e-file
—+ 9 | ITA | 2118 | PUN | 2025 |[A] ARUN RAVAN PATIL 2018-19
10 | ITA | 2340 | PUN | 2025 |[A] KAKADE INFRASTRUCTURE PRIVATE LIMITED 2010-11 | e-file
11 | ITA | 2341 | PUN | 2025 |[A] KAKADE INFRASTRUCTURE PRIVATE LIMITED 2011-12 | e-file
12| 1TA | 2342 | PUN | 2025 |[A] KAKADE INFRASTRUCTURE PRIVATE LIMITED 2011-12 | e-file
14 | ITA | 2496 | PUN | 2025 |[D] KAKADE INFRASTRUCTURE PRIVATE LIMITED 2012-13 | E-FILE
_l 15 | ITA | 2497 | PUN | 2025 |[D] KAKADE INFRASTRUCTURE PRIVATE LIMITED 2013-14 | E-FILE
—16 | ITA | 2498 | PUN | 2025 |[D] KAKADE INFRASTRUCTURE PRIVATE LIMITED 2014-15 | E-FILE
—-13 | ITA | 2425 | PUN | 2025 |[A] ARCHANA SANJAY TEKALE 2015-16 | e-file
17| ITA | 2577 | PUN | 2025 |[A] KAT ANANT SHRIDHAR OAK VANAUSHADHI 2026-27
L SANSHODHAN VA SANVARDHAN PRATISHTHAN
|18 | ITA | 3336 | PUN | 2025 |[A]LONAWALA NAGARPARISHAD EMPLOYEES CREDIT | 2018-19 | , ...
CO OPERATIVE SOCIETY
<119 | ITA | 204 | PUN | 2026 |[A] EKNATH SHRIRAM SHETE 2015-16
~20 | ITA | 205 | PUN | 2026 |[A] GURURAT SHASHIKANT CHIDRAWAR 2017-18
21| ITA | 229 | PUN | 2026 |[A] ASHATVINAYAK NAGRI SAHAKARI PATSANSTHA | 2018-19
MARYADIT INDAPUR
—22 | ITA | 250 | PUN | 2026 |[A] CEM ELECTROMECH (P) LTD PUNE 2023-24
23| ITA | 276 | PUN | 2026 |[A] 6OROBA DAGDU CHAME 2013-14
~24 | ITA | 277 | PUN | 2026 |[A] GOROBA DAGDU CHAME 2015-16
125 | ITA | 278 | PUN | 2026 |[A] GOROBA DAGDU CHAME 2014-15
—t26 | ITA | 712 | PUN | 2026 |[A] CHETNA SEVA SANSTHA LATUR 2025-26 | e-file
~27 | ITA | 886 | PUN | 2026 |[A] CHETNA SEVA SANSTHA LATUR 2025-26 | e-file




INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF 'A' BENCH
FOR 13-MAY-2026(WEDNESDAY)
Meeting No: 2640 692 5076 Password: 123456

Before S/Shri R. K. Panda, Hon'ble VP & Shri Vinay Bhamore, Hon'ble TM.

Srl| Type | Num | Code |Year |Assessee AY.
1 co | 33 |puN|2026|[A] DEEPAK KALYANJIT CHANDE 2020-21 | E-FILE
21 co | 34 |PUN|2026|A] DEEPAK KALYANTT CHANDE 2022-23 | E-FILE
3| co | 35 | PUN| 2026 |[A] DEEPAK KALYANIT CHANDE 2023-24 | E-FILE
4 | 174 | 1473 | PUN | 2025 |[A] BASHIR JAINUDDIN CHIKTE 2012-13 | E-FILE
L5 | 174 | 1813 | PUN | 2025 |[D] BIRLASOFT LIMITED 2017-18 | e-file
6 74 | 1972 | PUN | 2025 |[D] KIRTIKUMAR VISHNUDAS BHUTADA 2018-19 | e--file
-—I-—’7 ITA | 1985 | PUN | 2025 |[A] DHANRAJ KESHRIMAL SONIGARA 2018-19

8 174 2623 | PUN | 2025 |[D] CHAUDHARY RAGHUNATH BHAGWAN 2020 | e-file
=9 T 17A | 2757 | PUN | 2025 |[A] CHAUDHARY RAGHUNATH BHAG WAN 2020-21 | e-file |
20 174 12799 | PUN | 2025 [[A] FATIMA AKBAR TAFART 2013-14 |
11 | ITA | 2910 | PUN | 2025 |[D] DEEPAK KALYANTT CHANDE 2023-24 | E-FILE
21174 [ 2911 [ PUN | 2025 |[D] DEEPAK KALYANJIT CHANDE 202021 | EFILE | |
13 [ ITA | 2912 | PUN | 2025 |[D] DEEPAK KALYANJI CHANDE 2022-23 | E-FILE
14| 174 | 3143 | PUN | 2025 |[A] EARTH STAR CRANES 2017-18 | e-file
15 | ITA | 3144 | PUN | 2025 |[A] EARTH STAR CRANES 2019-20 | e-file
196 [ ITA | 106 | PUN | 2026 |[A]RANTANA BHARAT GATKWAD 2018-19

17| ITA | 107 | PUN | 2026 |[A] BHARAT MARUTI GAIKWAD 2018-19

18| 17a | 314 | PUN | 2026 |[A] ARTIDEVI ARTUN MASTUD 2016-17

<719 | ITA | 315 | PUN | 2026 |[A] ARTIDEVI ARTUN MASTUD 2015-16

20| 174 | 316 | PUN | 2026 |[A] ARTIDEVI ARTUN MASTUD 2018-19

~21 | ITA | 317 | PUN | 2026 |[A] ARTIDEVI ARTUN MASTUD 2015-16

{22 ITA | 318 | PUN | 2026 |[A] ARTIDEVI ARTUN MASTUD 2016-17

23| ITA | 341 | PUN | 2026 |[A] MR. HITESH LODHA 2013-14
—24 | ITA 346 | PUN | 2026 |[A] CHINTU TRANSPORT PVT.LTD 2020-21

25| ITA | 373 | PUN | 2026 |[A]LAVA CONSTRUCTION PVT, LTD Q240f52“ ég E-FILE
26| ITA | 374 | PUN | 2026 |[D] BHAIRAVNATH SUGAR WORKS LIMITED 2017-18 | E-FILE
[27] T4 | 377 [PUN | 2026 |[D] BHATE & RAJE CONSTRUCTION CO PRIVATE | 2014-15 | e-file
LIMITED
28| ITA | 378 | PUN | 2026 |[A] AKASH DILIP KABULE 2021-22 | e-file




Fid

INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF 'A' BENCH
FOR 14-MAY-2026(THURSDAY)

Meeting No: 2640 692 5076 Password: 123456
Before S/Shri R. K. Panda, Hon'ble VP & Shri Vinay Bhamore, Hon'ble JM.

Srl| Type | Num | Code |Year |Assessee AY.
—+ 1 [T(585)4 20 | PUN |2025|[A] DEESAN AGROTECH PRIVATE LIMITED 2018-19
A2 | ITA | 2047 | PUN | 2025 |[D] DEESAN AGRO-TECH PRIVATE LIMITED 2018 e-file
—~—3 | ITA | 952 | PUN | 2025 |[A] BENKAI SOCIAL FOUNDATION 2024-25 | E-FILE
«=4 | ITA | 1469 | PUN | 2025 |[A] KANNAD TALUKA SHISHAK SEVAKANCHI 2018-19
L5 | ITA | 1605 | PUN | 2025 |[A] GOURINANDAN NAGRI SAHA PATSANSTHA | 2015-16 | e-file
~6 | ITA | 2002 | PUN | 2025 |[A] DEVDAS GANU PATIL 2016-17
—7 | ITA | 2035 | PUN | 2025 |[A] INSPRIT VISION LLP 2024-25
~-8 | ITA [ 2039 | PUN | 2025 |[A] DR.BALIRAM HIRAY HI-TECH TEXTILE 2017-18 |
(1 1ISTED SERVICES PRTV/ATE | TMTTEN e-file
Y9 | ITA | 2230 | PUN | 2025 |[A] ELECTRONICA FINANCE LIMITED 2016-17
—-10 | ITA | 2231 | PUN | 2025 |[A] ELECTRONICA FINANCE LIMITED 2020-21
11 | ITA | 2238 | PUN | 2025 |[A] ELECTRONICA FINANCE LIMITED 2015-16
~-12 | ITA | 2257 | PUN | 2025 |[D] ABHINAV MANAV VIKAS SANSTHA 2019-20 | e-file
%—13 | LIA | 2b/4 | PUN | 2025 ||A] LUKNLDL VARSHA RAU 2U1Y-20
-4 | ITA | 2687 | PUN | 2025 [A] AVINASH SUBHASH GAIKWARD 2017-18 | e-file
45 | ITA | 386 | PUN | 2026 |[A] ARUN RAVAN PATIL 2018-19 | e-file
=16 | ITA | 387 | PUN | 2026 |[A] AMOL SHRIDHAR CHOUGULE 2017-18 | e-file
=17 | ITA | 388 | PUN | 2026 |[A] DILIP GANGARAM MALT 2018-19 | e-file
—i~18 | ITA | 389 | PUN | 2026 |[A] DILIP GANGARAM MALT 2017-18 | e-file
=~19 | ITA | 392 | PUN | 2026 |[D] BHAIRAVNATH SUGAR WORKS LIMITED 2014-15 | E-FILE
~20 | ITA | 393 | PUN | 2026 |[D] BHAIRAVNATH SUGAR WORKS LIMITED 2016-17 | e-file |
=21 | ITA | 395 | PUN | 2026 |[D] BARAMATI AGRO LIMITED 2021-22 | e-file
w22 | ITA | 396 | PUN | 2026 |[A] AMAN RATESH PADAMSEY 2015-16 | e-file
wl"2'3 ITA | 397 | PUN | 2026 |[D] AMERICHEM POLYMERS INDIA PRIVATE 2018-19 | e-file
24 | ITA | 398 | PUN | 2026 |[A] KATLASH TUKARAM GIRI 2023-24
25 | ITA | 414 | PUN | 2026 |[A] DANISH RAMNIWAS AGARWAL 2023-24
=26 | ITA | 418 | PUN | 2026 |[A] BUSYBEES LOGISTICS SOLUTIONS PVT LTD | 2023-24
=27 | ITA | 419 | PUN | 2026 |[A] BUSYBEES LOGISTICS SOLUTIONS PVT LTD | 2018-19
28| ITA | 420 | PUN | 2026 |[A] BUSYBEES LOGISTICS SOLUTIONS PVT LTD | 2022-23

Hafos)

ASSISTANT REGISTRAR



INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF 'B' BENCH
FOR 11-MAY- 2026 (MONDAY)

Meeting No : 2640 692 5076 Password : 123456
Before Shri R.K.Panda,Hon'ble VP & Shri Vinay Bhamore, Hon'ble JM.

Srl | Type | Num |Code |Year Assessee ALY,
1 | ITA | 1020 [PUN| 2025|[A] VINOD PRABHUDAYAL AGRAWAL 2018-19
7 | ITA | 1274 |PUN| 2025 |[A] WOMEN POWER AND SOCIAL AWARENESS FOUNDATION 2022-23 E-file
-3 | TTA [ 1275 |PUN| 2025 |[A] WOMEN POWER AND SOCIAL AWARENESS FOUNDATION|  2022-23 E-file
4 | 1TA | 1766 |PUN| 2025 |[D] M/S NILESH INFRASTRUCTURE PRIVATE LIMITED 2015-16 E-file
- 5 | ITA | 1976 |PUN| 2025 |[A] SUDHA ASHOK SHAH 2013-14 E-file
6 | 1TA | 2256 [PUN| 2025 |[A] MAKING THE DIFFERENCE FOUNDATION 2026-27 E-file
7 | Ta | 2755 [PUN| 2025 |[A] SAVITA MAHENDRA PATIL 2019-20 E-file
8 | 1TA | 2978 |PUN| 2025|[A] MIRUS INCORP RETAIL PRIVATE LIMITED 2020-2021
w9 | 1A | 2979 [PUN| 2025|[A] MIRUS INCORP RETAIL PRIVATE LIMITED 2020-2021 E-file
10 | 1A | 285 |PUN| 2026 |[A]UTSAVLOGISTICS PRIVATE LIMITED 2013-2014 E-file
A 11 | 1TA | 286 |PUN| 2026 |[A]UTSAV LOGISTICS PRIVATE LIMITED 2015-2016 E-file
12 | ITA | 577 |PUN| 2026 |[A] SHAILA SURESH BHUJBAL 2017-18 E-file
A 13 | TA | 578 |PUN| 2026 |[A] SHAILA SURESH BHUJTBAL 2017-18 E_file
14 | 1TA | 581 |PUN| 2026 |[A] MEENA SHRIDHAR SAWANT 2013-14 E-file
15 | ITA | 583 |PUN| 2026 |[A] VISATT SAAMNATH DESHPANDE PUBLIC TRUST 2026-27
16 [ ITA4 RR4 | PLINI 2N2A |[A] SAHASTRARIINHE Kill A PRATTSHTHAN 2026-27
- 17 ' ITA | 585 |PUN| 2026 |[A]PRAVAH FOUNDATION 2026-27
118 | ITA | 587 |PUN| 2026 |[A] MAHADEO PRALHADRAO HULTUTE 2016-17
| 19 | 1TA | 588 |PUN| 2026 |[A] MAHADEO PRALHADRAO HULJUTE 2016-17
— 20 | 1A | 597 [PUN| 2026 |[A] MONTVERT SEVILLE COOP HOUSING SOCIETY LIMITED 2021-22 E-file
_ 21 | 1TA | 602 [PUN| 2026 |[A]SACHIN KAILAS BHAMARE 2015-16 E-file




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF 'B' BENCH
FOR 12-MAY-2026 (TUESDAY)

Meeting No : 2640 692 5076  Password : 123456
Before Shri R.K.Panda,Hon'ble VP & Shri Vinay Bhamore, Hon'ble JM.

Srl | Type | Num |Code|Year Assessee AY.

==t ITA | 1246 |PUN 2024 |[A] PRAKASH KUNDLIK KARDILE 2012-13
-2 ITA 2114 | PUN 2024 |[D] MADHUKAR CHANDRAKANT SURVASE 2015-16 E-file
-3 ITA 2118 | PUN 2024 |[D] MADHUKAR CHANDRAKANT SURVASE 2017-18 E-file
-t 4 co 37 |PUN 2024 |[A] MADHUKAR CHANDRAKANT SURVASE 2015-16 E-file
o5 co 38 |PUN 2024 |[A] MADHUKAR CHANDRAKANT SURVASE 2017-18 E-file
-6 ITA | 2039 |PUN 2024 |[D] NAGA MURALI SASIDHAR ADDALA 2020-21 E-file
A7 ITA | 2122 |PUN 2024 |[A] NAGA MURALT SHASHIDHAR ADDALA 2020-2021 E-file
| 8 ITA 1179 |PUN 2025 |[A] THE TALGAON PEOPLES CO-OPERATIVE BANK LIMITED 2018-19 E-file
w9 ITA 1393 | PUN 2025 |[A] VASANT FAKIRRAO RAUT 2017-18 E-file
_—10 ITA 1394 | PUN 2025 |[A] VASANT FAKIRRAO RAUT 2018-19 E-file
- 11 ITA | 1938 |PUN 2025 |[D] RAMESH HARAKCHAND GUGLE 2017-18 E-file

o 12 ITA | 2076 |PUN 2025 |[A] RAMESH HARAKCHAND GUGALE 2017-18

—--13 ITA | 2513 |PUN 2025 |[A] MRS NALINI BABAN TADGE 2014-15
= 14 ITA | 2629 |PUN 2025 |[A] OM JAI SHREE DHUNIWALE DADAJI PARIWAR 2025-26 E-file
vt 15 ITA | 2666 |PUN 2025 |[A] SOMESHWAR NANDKISHOR TAPDE 2017-2018 E-file
~:--m 16 ITA | 2849 |PUN 2025 |[A] SACHIN SHIVAJI DODAKE 2012-13 E-file
o o ITA | 2920 | PUN 2025 |[A] THE NASHIK MERCHANTS CO-OPERATIVE BANK LIMITED 2012-13 E-file
18 TTA 3776 | PUN 2025 |TA1RAVINDRA PAL SINGH 2017-18 E-file

= 19 ITA 3318 | PUN 2025 |[A] VISHWAS KALURAM TUPE 2017-18

w20 ITA | 3319 |PUN| 2025 |[A]SHRI VITTHAL SAHAKARI SAKHAR KARKHANA LTD 2016-17

o 21 ITA 34 |PUN| 2026 |[A]SHRI VITTHALSAI SAHKARI SAKHAR KARKHANA LTD 2022-23

-t 22 ITA 3321 |PUN| 2025 |[A]YASHWANTRAQO MOHITE KRISHNA SAHAKARI SAKHAR 2016-17
~1 23 ITA 65 |PUN| 2026 |[A]VIKASRATNA VILASRAO DESHMUKH MANJARA 2013-2014 E-file




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF 'B' BENCH
FOR 13-MAY-2026 (WEDNESDAY)

Meeting No : 2640 692 5076 Password : 123456
Before Shri R.K.Panda,Hon'ble VP & Shri Vinay Bhamore, Hon'ble JM.
srl | Type | Num |Code|Year Assessee AY.
-t 1 ITA | 2903 |PUN| 2025 |[D]SACHIN PUKHARAT OSWAL 2018-19 E-file
2 co 27 |PUN| 2026 |[A]SACHIN PUKHARAT OSWAL 2018-19 E-file
et 3 ITA | 218 |PUN| 2025 |[A]SPTSTP -
_,', — 4 ITA | 1261 |PUN| 2025 |[A]NIKAS CORPORATION 2017-18 E-file
—t—5 ITA | 1556 |PUN| 2025 |[A] MUKUND PRABHAKAR VAIDYA 2017-18 E-file
-6 ITA | 1557 |PUN| 2025 |[A]MUKUND PRABHAKAR VAIDYA 2018-19 E-file
-t 7 ITA | 1869 |PUN| 2025 |[A] MAHESH CHANDRAKANT GAIKWAD 2013-14
— ITA | 2001 |PUN| 2025 |[A]MAHESH CHANDRAKANT GAIKWAD 2017-18
9 ITA | 2015 |PUN| 2025 |[D]M/S NAIRS DISTRIBUTORS PVT.LTD. 2010-11 E-file
| 10 | ITA | 2273 |PUN| 2025 |[D]VVASANTRAO DESAT ATARA SHETKARI SAHAKARL 2016-17 E-file
— U ITA | 2282 |PUN| 2025 |[A]SHRI GAJANAN MAHARAJT URBAN CO OP BANKLTD 2018-19 E-file
12 | ITA 16 |PUN| 2026 |[A]SHARDA MURARILAL SARDA 2020-21
—13 | ITA | 371 |PUN| 2026 |[A]S M SHANKARRAO MOHITE-PATIL PRATISTAN 2025-26 E-file
14 | ITA | 409 |PUN| 2026 |[A] MEENAKSHI TEJAS PATEL 2019-20
1 15 | ITA | 606 |PUN| 2026 |[A]VAISHNAVI DEVELOPERS 2013-14 e-file
—- 16 | ITA | 611 |PUN| 2026 |[A]RAO KACHKURE 2016-17 E-file
17 | ITA | 616 |PUN| 2026 |[A]SHRI VIRESHWAR DEVASTHAN na E-file
18 | ITA | 620 |PUN| 2026 |[A]PIMPALGAON BASWANT ONION DEALEARS NA
19 | ITA | 624 |PUN| 2026 |[A]RATMATA MULTI STATE CO OPERATIVE CREDIT 2015-16 E-file
..' 20 | ITA | 625 |PUN| 2026 |[A]SHREE GATANAN MAHARAT SHEGAON MANDIR 2016-17 E-file
o 21 ITA | 627 |PUN| 2026 |[A]PRECTHOLE FOUNDATION Not Applicable E-file
—1"22 ITA | 628 |PUN| 2026 |[A]PRECIHOLE FOUNDATION NOT E-file
23 | ITA | 630 |PUN| 2026 |[A]SURESH GOVIND BHOL 2016-17
|24 | ITA | 635 |PUN| 2026 |[A]SHREE DEO VYADESHWAR DEOSTHAN FUND 2012-13 E-file




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF 'B' BENCH
FOR 14-MAY-2026 (THURSDAY)

Meeting No : 2640 692 5076 Password : 123456
. Before Shri R.K.Panda,Hon'ble VP & Shri Vinay Bhamore, Hon'ble JM.

srl | Type | Num |Code |Year Assessee AY.
-1 1 ITA | 1797 |PUN 2024 [[A] PANDURANG GOPAL THAKUR 2013-14
=2 ITA 1798 | PUN 2024 [[A] ARUN SATYAWAN THAKUR 2015-16
~ 3 ITA 1799 | PUN 2024 |[A] RATENDRA SHRAVAN THAKUR 2013-14
r 4 ITA 2617 | PUN 2024 |[A] SHRI JIVESHWAR NAGARI SAHAKARI PATHSANSTHA 2013-14
o= 5 ITA 2618 | PUN 2024 |[A] SHRI JIVHESHWAR NAGARI SAHAKARI PATHSANSHA 2014-15
et 6 ITA | 2658 | PUN 2024 |[A] SHRI JIVHESHWAR NAGARI SAHAKARI SHANKARRO 2018-19
7 ITA | 2021 |PUN 2025 |[A]M/S MALHARMACHI HOLIDAY RESORT 2017-18
18 ITA | 2218 |PUN 2025 |[A] SANTAYKUMAR SURESHCHANDRA AGAR 2018-19
19 ITA | 2774 |PUN 2025 |[D] VIDYA URBAN €O OPERATIVE CREDIT SOCIETY LIMITED 2015 E-file
— 10 ITA | 3080 |PUN 2025 |[A] PRACHT EKNATH PAWAR 2018-19 E-file
e 11 ITA | 3232 |PUN 2025 [[A] SAGAR ARVIND BACHAL 2023-24 E-file
12 ITA 7 |PUN 2026 |[A] NEW DREAMS LANDMARK AOP 2017-18
\- 13 ITA 97 |PUN 2026 |[A] SURAT FOUNDATION 2026-2027 E-file
| 14 ITA 98 |PUN 2026 |[A] SURAT FOUNDATION 2026-2027 E-file
~t15 ITA 233 |PUN 2026 |[A] VIDYARTHI VIKAS MANDAL 2025-26
. 16 ITA | 237 |PUN 2026 |[A] VIDYARTHI VIKAS MANDAL 2025-26
—t—17 ITA 241 | PUN 2026 |[A] SHRI LAXMI NARAYAN NAGARI SAHAKARI PAT 2018-19
n 18 ITA 311 |PUN 2026 |[A] SHOBHA SUDAMRAO TAGAD 2023-24
-t 19 ITA 637 |PUN 2026 |[A] SHIVARAM GOPAL AWATE 2018-19 E-file
. 20 ITA 638 |PUN 2026 |[A] MINAT WASIM SHAIKH 2017-18 E-file
.-I 21 ITA 639 |PUN 2026 |[A] STATE BANK OF INDIA AUNDH BR 2016-17 E-file
-t 22 ITA | 640 |PUN 2026 |[A] VISHWAS SUDHAKAR BHONDAVE 2016-17 E-file
r 23 ITA 642 | PUN 2026 |[A] NATIM YUNUS SHAIKH 2020-21 E-file
- 24 ITA | 646 |PUN 2026 |[A] YOG BUILDERS AND DEVELOPERS 2015-16 E-file
- 25 ITA| 648 |PUN 2026 |[A]RAM SHANTMAL SONKAMBALE 2015-16
_A 26 ITA | 652 |PUN 2026 |[A] UMESH KESHAV DESHPANDE 2014-15
27 ITA 653 |PUN| 2026 |[A]SUHAS KASHINATH JAGTAP 2016-17
| 28 ITA | 657 |PUN| 2026 |[A]SHRI JUNNESHWAR SANSTHAN WARUD 2025-26

Assistant Registrar.

o<




INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF 'B' BENCH
FQOR 13-MAY-2026 (WEDNESDAY)
Meeting No :2640 692 5076 Password : 123456
| PART HEARD MATTER |
Before Shri Manish Borad, Hon'ble AM & Shri Vinay Bhamore, Hon'ble JM.

Srl | Type | Num |Code|Year  |Assessee BENCH
"1 ITA | 2358 |PUN 2025 |[A] SANTOSH JAYNARAYAN SHARMA B
=2 ITA | 2790 |PUN 2025 [[A] SAGAR BHARAT ALHAT B Al N 2

Assistant Registrar.



INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 11-MAY-2026 (MONDAY)

BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 1

WEBEX MEETING NUMBER : 2640 692 5076 PASSWORD : 123456

SANSTHA MARYADIT BEED (E-FILE)

Srl | Appeal Number A$Z:1rt' Assessee Name Remarks
1 | ITA 418/PUN/2025 | 2021-22 | [A] ADITYA SHANKAR CHOUDHARI (E-FILE)
2 | A 2426/PUN/2025 | 2018-19 [D] BEED ZILHA KRUSHI KHATE RAJYA KARMCHARI SAHKART PAT

ITA 2500/PUN/2025| 2016-17 |[A] RAMESH NIVRUTTI SHELAR (E-FILE)

— 4

ITA 2673/PUN/2025| 2016-17 | [A] ARIHANT JEWELLERS

—5 | ITA 3202/PUN/2025 | 2017-18 | [A] ANKIT ARVIND MEHTA
6 | ITA 225/PUN/2026 | 2012-13 | [A] SATISH MADHUKAR KANHERKAR
“1~7 | ITA 360/PUN/2026 | 2016-17 |[A] MR AJIT GAUTAMCHAND BOTHARA
—8 | ITA 362/PUN/2026 | 2013-14 | [A] NEELKKANTH RAMHARI PALVE PATIL
—1—9 | ITA 461/PUN/2026 | 2013-14 | [A] SWATI UMESH MODANI (E-FILE)
~10 | ITA 481/PUN/2026 | 2015-2016 | [A] LALIT NANDLAL SAKHARE (E-FILE)
11 | ITA 482/PUN/2026 | 2016-17 | [A] LALIT NANDLAL SAKHARE (E-FILE)
—+ 12 | ITA 952/PUN/2026 | 2017-18 |[A] NAIM ADBUL KARIM SHAIKH
——13 | ITA 954/PUN/2026 | 2015-16 |[A] SAMADHAN ANIL KALE
—~14 | ITA 960/PUN/2026 | 2016-17 |[A] MAHARASHTRA SHOES CENTER (E-FILE)
—115 | ITA 964/PUN/2026 | 2018-19 L[Il;/:‘l r(]?ggINNOAN(()ZZE(IEI_E;’I'II: E)MPLOYEES CO-OPERATIVE CREDIT SOCIETY
16 | ITA 965/PUN/2026 | 2020-21 L[Iﬁ I_CliERDDIIL\IC/)\.N(():ZE(IEI_EFPI'II'_IIEE)MPLOYEES CO-OPERATIVE CREDIT SOCIETY
~{-17 | TTA 969/PUN/2026 | 2015-16 | [A] MANOJ RAMKARAN SHARMA (E-FILE)
~{~18 | ITA 981/PUN/2026 | 2017-18 | [A] MANOJ RAMKARAN SHARMA (E-FILE)

)O



INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 12-MAY-2026 (TUESDAY)

BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 1

WEBEX MEETING NUMBER : 2640 692 5076 PASSWORD : 123456

Srl | Appeal Number A$:':rt' Assessee Name Remarks
1 | ITA 2747/PUN/2024| 2017-18 | [A] NALINI TUKARAM NIKAM
—2 | ITA 1784/PUN/2025 | 2012-2013 | [A] VITTHAL KRUSHANATH AHIRE (E-FILE)
—3 | ITA 2189/PUN/2025| 2024-25 | [A] SCANTECH INDIA MANUFACTURING PRIVATE LIMITED (E-FILE)
4 | ITA 2671/PUN/2025| 2012-13 |[A] RAJENDRASINGH ATMARAM YADAV
~5 | ITA 2714/PUN/2025 | 2019-2020 IE;AA'IIS?A?\I-FS'\'II'?-I(?:’II A%RIIY_{A-IASIKI'R(%%EIILEI;ATE LGRS S
6 | ITA 3107/PUN/2025 | 2013-2014 | [A] VINAYA CHANDRAMOULI IYER (E-FILE)
*7 | ITA 3199/PUN/2025| 2017-18 | [A] RAJA GELA BERA
~5 | ITA 3317/PUN/2025 |  2020-21 N[Iz]RsngL_lll__ggaI;GKSSVl\_l AGDRIAMIN BIGAR SHETI SAHPATSANSTHA
9 | ITA 108/PUN/2026 2017-18 | [A] PIYUSH RAJENDRA AMRITKAR
-10 | ITA 230/PUN/2026 | 2016-17 |[A] RAJESH D GAIKAWAD
|11 | ITA 545/PUN/2026 2020-21 s[ég:IK;rFiML?LOrEéS (IE;?E;;ZHARAK MULTI STATE COOPERATIVE CREDIT
12 | ITA 551/PUN/2026 2018-19 s[(/-)\g:II;A:I_RYML?:,ICI)_IC_;EIDS(II?E_T:Ii\LRSZHARAK MULTT STATE CO-OPERATIVE CREDIT
+-13 | ITA 982/PUN/2026 | 2018-19 &ﬁkﬁ:g?ﬁél\lF'IrLSE?WATA MAHARAJ NAGARI SAHAKARI PATSANSTHA
-14 | TTA 994/PUN/2026 | 2020-21 |[A] CHARUDATTA SURESH SADGUNE (E-FILE)
| 15 | ITA 1007/PUN/2026| 2018-19 | [A] GANPAT BAJABA BARATE (E-FILE)
16 | ITA 1016/PUN/2026| 2017-18 |[A] VIMALKUMAR PUKRAJ JAIN (E-FILE)
17 | ITA 1023/PUN/2026| 2016-17 |[A] MANOJ RAMKARAN SHARMA (E-FILE)
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 13-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 1

WEBEX MEETING NUMBER : 2640 692 5076 PASSWORD : 123456

Assmt.

Assessee Name Remarks
Year

Srl | Appeal Number

—1 | ITA 2459/PUN/2025| 2017-18 | [A] SANDEEPA SANJAY BAFNA

-2 | ITA 2768/PUN/2025| 2015-16 |[A] SHYAM KUMAR RAMSWAMI GOUD BHANDARI

—3 | ITA 2965/PUN/2025| 2018-19 |[A] SHYAM KUMAR RAMSWAMI GOUD BHANDARI

4 | ITA 2809/PUN/2025| 2018-19 | [A] HARISH VITTHALRAO KALE (E-FILE)

-5 | ITA 2810/PUN/2025| 2016-17 | [A] HARISH VITTHALRAO KALE (E-FILE)

—6 | ITA 3000/PUN/2025 | 2016-17 | [A] KRISHNA KRISHNA GANGADHAR PANCHAL (E-FILE)

-~ 7 | ITA 3134/PUN/2025 | 2018-19 | [A] KAPIL GIRIDHARRAO BALKI

8 | ITA 3167/PUN/2025| 2018-19 |[A] VIKAS NANAJI JADHAV (C-FILE)

9 | ITA 3225/PUN/2025 | 2020-2021 | [A] AL KURESH SIX STAR ENTERPRISES (E-FILE)

—10 | ITA 20/PUN/2026 | 2017-2018 | [A] GANESH TRADING CO (E-FILE)

11 | ITA 39/PUN/2026 2016-17 | [A] AFROJ RAFIK BAGWAN

4112 | ITA 64/PUN/2026 | 2017-2018 | [A] NALINI SANJAY MALI (E-FILE)

1-13 | ITA 361/PUN/2026 | 2021-22 |[A] RESMI DEEPCHAND OSWAL

14 | ITTA 517/PUN/2026 | 2017-18 |[A] PRALHAD RAMRAQC BHARATI (E-FILE)

15 | ITA 526/PUN/2026 | 2020-2021 | [A] NARSINGH RAJARAM GAUTAM (E-FILE)

|-16 | ITA 527/PUN/2026 | 2021-2022 | [A] NARSINGH RAJARAM GAUTAM (E-FILE)

{+17 | ITA 528/PUN/2026 | 2022-2023 | [A] NARSINGH RAJARAM GAUTAM (E-FILE)

18 | ITA 768/PUN/2026 | 2024-25 |[A] DALIMITRA BAPUSAHEB PATIL GRANTHALAYA




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 14-MAY-2026 (THURSDAY)

BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 1

WEBEX MEETING NUMBER : 2640 692 5076 PASSWORD : 123456

Appeal Number A:::t. Assessee Name Remarks

——1 | ITA 1074/PUN/2025| 2012-13 |[A] BAZM E IMDADIA

Sr

~——2 |ITA 1973/PUN/2025 | 2013-14 | [A] SHRI SANJAY BHASKARRAO PATIL (E-FILE)

~1" 3 |ITA 1998/PUN/2025| 2015-16 |[A] ATISH ASHOK NAHAR

T| 4 |ITA 1999/PUN/2025| 2016-17 | [A] ATISH ASHOK NAHAR

~1~'5 | ITA 2298/PUN/2025| 2014-15 |[A] MR. MOHAMMED RASHID TAMBOLI (E-FILE)

=6 |ITA 2299/PUN/2025| 2015-16 |[A] MR. MOHAMMED RASHID TAMBOLI (E-FILE)

A7 | TA 2499/PUN/2025| 2019-20 | [A] AMIT PURSHOTTAM TIBREWAL (E-FILE)

=8 | ITA 2572/PUN/2025| 2016-17 |[A] BLUE HEAVEN WINE SHOP

9 |[ITA 2669/PUN/2025| 2015-16 |[A] USHA ANNASO YEOLE

1-10 | ITA 2772/PUN/2025 | 2017-18 | [A] BHAGAWAN ICHHARAM NEMADE (E-FILE)

-11 | ITA 2773/PUN/2025| 2018-19 | [A] BHAGAWAN ICHHARAM NEMADE (E-FILE)

~{-12 | ITA 2876/PUN/2025| 2016-17 |[A] M/S LORGAN LIFESTYLE LIMITED

—~13 | ITA 2991/PUN/2025| 2017-18 |[A] ANIL HIRAMAN DUSANE (E-FILE)

714 | ITA 2992/PUN/2025| 2018-19 | [A] ANIL HIRAMAN DUSANE (E-FILE)

15 | ITA 3090/PUN/2025| 2023-24 | [A] RAJENDRA BABASAHEB WABALE

-16 | ITA 3114/PUN/2025| 2024-25 | [A] FAJLE RABBI CHAND CHARITABLE TRUST

717 | ITA 3116/PUN/2025 | 2017-18 | [A] DINESH RAMKRISHNA PATIL

~-18 | ITA 3135/PUN/2025| 2020-21 | [A] REHANA SHAIKH ISHAQ

=19 | ITA 28/PUN/2026 2020-21 | [A] BHULAKSHMI SRINIVASARAQ TULASI (E-FILE)

r1~20 | ITA 31/PUN/2026 2018-19 | [A] NITIN NIKAM

~—-21 | ITA 375/PUN/2026 | 2020-21 |[A] NILESH ARJUN PAYGUDE (E-FILE)

+{-22 | TTA 432/PUN/2026 | 2023-24 | [A] RAMDAS KHEMCHAND BIRBHAU (E-FILE)

“| 23 | ITA 529/PUN/2026 | 2016-17 |[A] VASANT DAMODAR GURAV (E-FILE)

=124 | ITA 548/PUN/2026 | 2012-13 |[A] M/S SAI DEARKA REALTY

\
I

Assistant Registrar




